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SHRI D. SANJIVAYYA: I do not agree
with the statement of the hon. Member that
the conditions of labour in the State-owned
collieries are not as good as in the private
sector. The conditions are quite good, but
disputes arise and we will have to settle them.
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PASSPORT TO SHEIKH ABDULLAH

("SHRI SANKAR PRATAP-
j SINGH DEV: t
*733.*| SHRI A. B. VAJPAYEE: ("SHRI
G. K. KAPOOR:

Will the Minister of EXTERNAL AFFAIRS be
pleased to refer to the answer given to
supplementary questions on Starred Question
No. 152 in the Rajya Sabha on the 24th
November, 1964 and state:

(a) whether Sheikh Abdullah has since
applied for a passport to go abroad early next
year; and

(b) if so, to which countries and for what
purpose he is going abroad?

THE MINISTER ofF STATE IN THE
MINISTRY ofF EXTERNAL AFFAIRS
(SHRIMATI LAKSHMI N. MENON) : (a) and (b)
Sheikh Abdullah has applied for renewal of
his passport which was issued to him on 19th
May, 1964, and which was valid up to 18th
August, 1964. He has applied fat endorsement
for countries of the Middle East, Europe
(including Turkey) and U.K.

SHRI SANKAR PRATAP SINGH DEV:
May I know, Sir, if it is a fact that he is going
to settle down in Europe.

SHRIMATI LAKSHMI N. MENON: I do not
know.
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on the floor of the House by Shri
Shankar Pratap Singh Dev,
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SHRIMATI LAKSHMI N. MENON: The
question relates to the issue of a passport to
Sheikh Abdullah. The new application has
been received in which he has stated that he
wants to go to Haj and also visit hig sons in
England.

SHRI A. B. VAJPAYEE; What about the
latter part off my question?

SHRIMATI LAKSHMI N. MENON: That
does not relate to the question.

SHRI A. B. VAJPAYEE; It does. W>,
know of cases in which passports have been
refused on the ground that the Government
did not think that the person who is going
abroad will not carry on objectionable
activities. Sir, we all know what Sheikh
Abdullah stands for. We all know about hig
views. May 1 know, Sir, whether the
Government have taken any assurance from
Sheikh Abdullah that he will not carry on
anti-India propaganda while abroad?

SHRIMATI LAKSHMI N. MENON: He
applied for the passport. The mal ter is unde,
consideration.

SHRI A. B. VAJPAYEE: Are you satisfied
with this reply, Sir.

MR. CHAIRMAN: You cannot ask for an
assurance.

SHRI A. B. VAJPAYEE; But passport has
already been given.

SHRIMATI LAKSHMI N. MENON:
No.

SHRT A. B. VAJPAYEE: He has got the
passport. He has asked for| endorsement.
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SHRIMATI LAKSHMI N. MENOIN: The
passport wa valid only up to the 18th August,
1964. Now he has .applied for a fresh
passport.

SHRI A. B. VAJPAYEE* In reply, to a
question the hon. Foreign Minister replied in
the other House that Sheikh Abdullah hag
reserved five seats in a particular ship going
to Haj. Are we to understand that Sheikh
AbduUah ha;, made the rservation without
being assured by he Government that it will
give a passpor..

SHRIMATI LAKSHMI N. MEN<f)N: That
is quite possible. He might have reserved in
advance.

(Many hon. Members stood uni
IMR.
CHAIRMAN-. 1 cannot justallow five

persons at a tinve.

SHRI A. D. MANI: May I ask the Minister
what reasons Sheikh Abdullah has given for
hi; proposed toijtr to Europe? [ can
understand Haj. And, further, may I know
whether he has asked for any special foreign I
exchange for this?

SHRIMATI LAKSHMI N. MELfON: I have
already stated the reason given in the passport
application. First is Haj pilgrimage and the
second is to visit his sons in London.

SHRIA. D. MANI: Why?

SHRIMATI LAKSHMI N. ME"ON:
Because his sons are in Londoili

(Some hon. Members stood tip)

MR. CHAIRMAN: Everybody will get a
chance up to a limit.

SHRI ARJUN ARORA: May 1 know, Sir. if
the normal procedure adepted for the Haj
pilgrims has been adopted in the case of
Sheikh Abdullah, or has he baen given a
special treatment? The normal procedure is
that intend-

122 DEC. 1964 ]

to Question 4716

a

ing Haj pilgrims apply, and as there are
large number of applicants, lot-Leries are
drawn, and only in those cases where the
applicants draw a lot in their favour they are
allowed io go for Haj.

SHRIMATI LAKSHMI N. MENON: Sir,
Sheikh Abdullah has approached the Port Haj
Committee, Bombay, through the trading
agent of the Government of Jammu and
Kashmir for the reservation of five seats.
Kashmir has got a quota of pilgrims and he
will*be included in that quota.

SHRI P. N. SAPRU; May I know, Sir, if it
is a fact that we are a democratic State and
that it will be contrary to the principles of a
democratic State to deny to a citizen of the
country the right to visit a place of pilgrimage
even on political grounds?

MR. CHAIRMAN: It need not be replied.

SHRI SYED AHMAD: Sir, in view of the
question put by Mr. Vajpayee I want the
Minister for External Affairs to make it clear
that a passport in the sense in which an inter-
national Passport is issued is not generally
issued to pilgrims going on Haj and that only
Haj permits are issued and not passports at
all.

SHRIMATI LAKSHMI N. MENON: I have
stated that he is not only going to Haj but he
is also visiting other countries including the
United Kingdom.

SHRI OM MEHTA: May I know whether it
is not a fact that in a recent statement Sheikh
Abdullah has said that he would be visiting
Middle East countries and Western countries
wher, he would canvass for his stand against
Kashmir's accession to India? He has made
anti-Indian statement at the Sopur Convention
and he said that he would canvass for that
soeech when he visits foreign countries.
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MR. CHAIRMAN: You want to know
whelher he has said that in his
application?

SHRIMATI LAKSHMI N. MENON: I
have already said what he said in the
application. All these things will b, taken
in.o consideration before a passport is
given.

SHRI ABID /'T: In view of the
undesirable and anti-national activities of
Sheikh Abdullah, will the Government
take this opportunity, as he ha; submilted
his passport for renewal, to impound it?

SHRIMATI LAKSHMI N. MENON: It
is a suggestion for action.

SARDAR SW ARAN SINGH: It is not
our intention to impound the passport.
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SHRIMATI LAKSHMI N. MENON:
The Government issues passports to visit
outside countries without taking into
consideration all these factors. If they are
satisfied that the reasons given in the
application  are  satisfactory, then
passports are issued and many Members
to whom passports have been issued have
gone abroad and hav, vilified the
Government and made anti-Indian
speeches but we do not take those into
consideration at all because Opposition
Members have gone out of this country
and have made violent propaganda
against us, bringing discredit to the
Government.

Smn ARJUN ARORA: Sham*.
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SHRIMATI LAKSHMI N. MENON:
Why not the Members then stand up and
say that the passports should not be
given?

SHRI LOKANATH MISRA: Sir, an
allegation ha, been made .

MR. CHAIRMAN: No. Next question.

*562. [The questioner (Shri Surjit
Singh Atwal) was absent. For answer,
vide col. 4747 infra.]

€734, [The questioner (Shri D.
Thengiri) was absent. For answer* vide
cols. 4747-48. infra.]
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*735. SHRI ABID ALI: Will the Min-
ister of EXTERNAL AFFAIRS be pleaded to
state:

(a) whether it is a fact that Gov-
ernment have permitted about 17,50®
persons to proceed for Haj this year
against about 45,000 applications re-
ceived from the intending Haj pilgrim:;
and

(b) whether Government have re-
reived representations requesting ths
increase in the number of persons who
are permitted for Haj and if so, what
action has been taken thereon?

THE DEPUTY MINISTER IN THI
MINISTRY oF EXTERNAL AFFAIRS
(SHRI DINESH SINGH); (a) and (b) It has
been decided to permit 17,500 persons to
proceed on Haj pilgrimage during 1965.
About 32,000 application? are estimated
to hav, been received by the Mogul Line
Limited, and some representations were
received for increase in the quota, but it
was not possible to agree owing to th,
difficult foreign exchange posi tion.

SHRI ABID ALI: What was tlie
number of persons who could not go last
year because of this restriction *nd is it
not a fact that a large number has been
added to the present number of
applications and bow Gov-



